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' BEFORE THE NATIONAL GREEN TRIBUNA
EASTERN ZONE BENCH, KOLKATA

Original Application No. 58/2024/EZ
(Earlier O.A. No. 167/2024/PB)

IN THE MATTER OF:

News item titled “Jamshedpur Sidgoda mein nadi se avaidh rup se Baalu dhulai
ka khel jaari prashashan maun” appearing in Prabhat Khabar dated 24.12.2023
Applicant(s)

Versus
Jharkhand State Pollution Control Board & Ors.

Respondent(s)

AFFIDAVIT ON BEHALF OF DEPUTY COMMISSIONER, EAST SINGHBHUM,
GOVERNMENT OF JHARKHAND (RESPONDENT NO. 2)

I, Satish Kumar Nayak, son of Lakhan Nayak, aged about 33 years, by religion Hindu, by
occupation service under the State Government of Jharkhand, presently posted as District
Mining Officer, East Singhbhum, Government of Jharkhand, having office at near
Cooperative College, C.H. Area, Bistupur, Jamshedpur, Jharkhand, Pincode - 831001, do
hereby solemnly affirm and state as follows:

1. That 1 am the District Mining Officer, East Singhbhum, Government of Jharkhand, and
am well acquainted with the facts and circumstances of the present case. | am competent
and duly authorized to swear this counter affidavit on behalf of Respondent No. 2, the

Deputy Commissioner, East Singhbhum.

2. That | am a law-abiding citizen of India and have utmost respect for the Constitution
and the judicial system of the country.
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rder dated 02.05.2025 passed

3. That this affidavit is being filed in compliance with the o s
w

by the Hon’ble Tribunal, whereby the Deputy Commissioner, East Singhbhum,
directed to obtain information from the District Mining Officer and place the same on

record by way of affidavit within two weeks.

4. That the observation regarding non-cooperation from the office of the District Minirjg
Officer, East Singhbhum, is respectfully denied. The office has been actively engaged in
identifying and taking appropriate action against individuals and entities involved in illegal
mining activities, in accordance with the provisions of the Mines and Minerals
(Development and Regulation) Act, 1957, and the Jharkhand Minor Mineral Concession
Rules, 2004.

5. That the process of identifying violators, verifying their details, and collecting evidence
for legal proceedings is a continuous and meticulous exercise, involving field inspections,
seizure of vehicles and equipment, and lodging of First Information Reports (FIRs). These
steps require due diligence and time to ensure accuracy and compliance with legal
procedures.

6. That after lodging FIRs, further investigation is carried out by the concerned
Investigating Officer of the respective police station, during which the names and
addresses of the violators are ascertained and recorded.

7.That the maintenance and compilation of details of vehicle owners and violators is a
matter of inter-departmental coordination among the District Mining Office, District
Transport Office, and Police Department.

8. That in compliance with the letter dated 15.05.2025 received from the Jharkhand State
Pollution Control Board (JSPCB), the undersigned requested the necessary details of
violators from the Police Department vide letter no. 396/M dated 30.04.2025.
Subsequently, the Deputy Commissioner, East Singhbhum, also issued a request to the
Senior Superintendent of Police, East Singhbhum, vide letter no. 423/M dated
09.05.2025, seeking the required information. (Photocopies of all communication letters
are annexed and marked as Annexure A series.)

9. That in accordance with the directions of the Hon’ble Tribunal and as instructed by the
Deputy Commissioner, East Singhbhum, the details of violators received from various
departments and identified by this office are compiled and annexed herewith as
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10. That the above Informations vide letter no. — 633/M, Dated — 07.07.2025 have been

also shared to Jharkhand State Pollution Control Board (JSPCB) to compute and levy
environmental compensation.

11. That this affidavit is filed in good faith and in the interest of justice. It is, theref:re,

. H S
respectfully prayed that this Hon’ble Tribunal may kindly accept the instant affidavit a
compliance with its directions.

12. That the answering respondent seeks liberty to file further affidavits, if so required, in
accordance with the directions of this Hon’ble Tribunal.

13. That the statements made in paragraphs 1 to 3 are true to my knowledge, those in
paragraphs 4 to 10 are true to my information derived from official records, which |
believe to be true, and the rest are my respectful submissions before this Hon’ble
Tribunal.
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VERIFICATION

|, Satish Kumar Nayak, Son of Lakhan Nayak Aged about 32 Years, by Religion
Hindu by Occupation — Service under the State Government of Jharkhand in the
office of District Mining Office, East Singhbhum, Government of Jharkhand,
having its office at Near Co-operative College, C.H Area Bistupur, Jamshedpur,
Jharkhand, Pincode - 831001 and that |am dealing with the connected records
of the case in possession of the office of Deputy Commissioner, East Singhbhum,

Government of Jharkhand.

Date 'Som“&\\évuu

Place :- 035/0‘4/20&5

Signature

Identified by me.
S Yoo

Advocate

.mestes e sSignatures vi

ExacutantlExe-cuunﬁ. wha Signeo!
PUR-T3 I Ry
9‘*'1-7-'-'“"'7"“?“0‘ $ ............. Advnoate
YTl il - h ' 1n‘
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REGISTERED VEHICLE DETAILS

Registration No: JHO1BN6343

(7_contact Detatie) (v v Tax)

[_Back

i Owner Details 1’ DSC History -]r\fehlclnmlllll ]l Regn.Other.Details ]

Vehicle History Details I

| Hypothecationinsurance Information H SmartCard Dotalls ]

— _— RO
f Tax Clearance Certificate | Challan Detalls |{ Certificate of Deposit{COD) Details of Vehiclo |

Registration No: JHO1BNG343 State Jharkhand Office RANCHI

|

-

Owner Information
Registration Type Purchase/Dellvery Date Registration Date
'OTHER STATE VEMICLE | | 16-Apr-2008 | [ 16-Apr-2008
Owner Name Son/Wife/Daughter of Ownership Type
SAMEER MANDAL [NITA| CHANDRA MANDAL | [INDIVIDUAL B
Ownership Serial Registration Valid Upto Fitness Valid Upto
4 | {28-Jun-2018 ] (28-dun-2018
' Owner Identification/Contacts Details |
Please Enter Valid Mobile No because It is Used for Sending Essential
Information and Getting Feedback of the Service from Owner
Owner Category * Mcbile No * Email ID
| ~SELECT- | | (9234552046 ) [ ]
PAN No Aadhaar No Passport No
Ration Card No Voter ID DULL No
| ) C | E— m
——————— — . ——
| Current Address ] | Permanent Address
House No. & Street Village/Town/City House No. & Street Village/Town/City
Name 'NEAR SAMAJ KALY] | Name | NEAR SAMAJ KALY
[H.NO4 LINENO-1 M) H.NO-4 LINEND-1 M
\ = — J — — —
Landmark/Folice StationStale Landmark/Pglice StationState
(TELCO JAMSHEDP | Jharkhand ) | [vELco samsHEOP [snarknand )
Distnict Pin Distnect Pin
(s —r——ry —— — — - \
|Purbi Singhthum | (831004 | | [Purbi Singhbhum | | 831004 ]

HEMANg’ .
NOTARY Govl.
Civil Court, .r.-imshe: A
E.Slnghhhum..mark a
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1
REGISTERED VEHICLE DETAILS

Registration No: JH0O1BN6343 aeall
c
(¢ Contact ncu.n;:) (./ .'HVT@ —r
( ¥ Insurance )
; Owner Details | DSC History ‘u Vehicle Detalls | Regn.omor.nouuq ‘
SSRGS TSNS TR UGS | Rt y—— = |
| Hypothecationfinsurance Information I: SmartCard Dotails | Vehiclo History Details t ?
i TnCI'earlm:eCertmutem Challan Details }[ Certificato of Deposit(COD) Detalls of Vehiclo l J
e - e eee—
Vehicle Information :
Maker Maker Model Dealer
| TATA MOTORS LTD | [sFcaorrr ] [ |
Chassis No Vehicle Type Vehicle Class
| 357514L52636972 ) [Transpot | | Goods Carrier ]
Vehicle Category Norms Engine/Motor No
v | [BrARAT sTAGE N | [a97sPTC3sLSZ810008
Seating Capacity Standing Capacity Sleeper Capacity
3 o ) [0 J
No of Cylinders Unladen Weight (Kg.) Laden Weight (Kg.)
4 Jlesee (570 |
Horse Power(BHP) Fuel Purchase As
pe  Jleese ) [DveAwayChass |
Color Wheelbasa Cubic Capacity
'NA | (999389 | [3754.0 ]
Floor Area(sqm) AC Fitted Audio Fitted
w ) (o | C—
Video Fitted Manufacture Month Manufacture Year
(R b OO N
Laser Code Length{mm) Width(mm)
.' J (o J[o |
Height(mm) Garage Address Sale Amount
e i B B ———
L J ( o ——
Annual Income Other Criteria Imported Vehicle
——— - R S
C o Jbe T N ]
Body Type Sale Amount with GST Sala Amount without GST
TRKOPN e | R R
Gross Combination S “OT
Weight(including trailer weight) 3
S ATTESTEL
—_— B—1H1- —
| Axle Details I U; iim
————  HEMAN Indl
NOTARY Govt. of India
Civil Court, Jamshedpur

Scanned with CamScanner




GOVERNMENT% JHARKHAND

State Transport Department

) [ EAST SINGHBHUM (JAMSHEDPUR) ]
VEHICLE PARTICULARS (FOR INTERNAL USE)

Application Na: JH25070421091435 Registration No: JHOSAM?621
Owner Name: SANJEET KUMAR SINGH Son/Wife/Daughter of: S/0 CHANDRA SHAKER SINGM
Vehicle Class: Goods Carrier Vehicle Maker: TATAMOTORS LTD
Month/Year of Manuf.: 272012 Ownership Type: INDIVIDUAL
Present Address: CHAUHAN NIWAS SHAKTINAGAR,MAIN,ROAD,BARIDIH
BASTILE.SINGHBHUM, JAMSHEDPUR, ,Jharkhand-998999

Chassis No: MAT455021C8AD1054 Engine No: 497SPTC30AXYE01717
Color: IC Vehidle Status ACTIVE
Owner Senal No: 1 Body Type: PICKUP No of Cylindors: “

Horse Power(BHP): Seal(inc, driver): 3 Unladen Wi(kg): 2390
Laden Wi(kg): 5950 Tax Amount: 26102 Cubic Capacity: 26856.00
Vehicle Model SFC 407/31 BS2 Wheel Base 999999 Floor Area
Registration Date: 21-Feb-2012 Regn Valid upto: 17-Feb-2014 Tax Paid upto: 20-Feb-2024
Fuel: DIESEL Fitness upta: 17-Feb-2014 Vehicle Norms BHARAT STAGE 11l
Last Change of Address on: Last Alteration of Vehicle on
Insuranca From National Insuranca Ce. Ltd. vide policy certificate/covamota no Is valid frem 25-Dec-2023 o 24-Dec-2024.
HP Difs:
1. Hypothecation-SBI, ...-0
PUCC From: 26-Dec-2023 PUCC Upto: 25-Jun-2024
Mabde No: Email Id:
Other State/Transfer/Conversion Details
Previous Owner : Pravious RegNo
Old State : Ertry Data
Transfer Date Conversion Date

Adgditional Particulars

Number,Desc & size of Regd. Axle Weight(in kgs)

o) Front: 1 1

b) Rear: 1 1

c) Other:

d) Tandem;

Signature of Registering Authority

EAST SINWEPUM [ JHARKHAND |
A%

Printed On: 04-Jul-2025 14:23:47

ATTESTED
HEMWMA A%m

NOITARY Govt. of India
Civil Court, Jamshedpur
E. Singhbhum, Jharkhand

Scanned with CamScanner
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GOVERNMENT % JHARKHAND

/e N ' State Transport Department
/! [ EAST SINGHBHUM (JAMSHEDPUR) ]

VEHICLE PARTICULARS (FOR INTERNAL USE)

Appiicabon No JH25070441002031 Registralion Na: JHOSATS720

Owrad Name: SANJEET KUMAR SINGH Son'Wile/Daughter of: 5/0 CHANDRA SHAKER SINGH
vehicle Class’ Gaods Camier Vehicla Maker TATA MOTORS LTD
Month/Year of Manuf.: 52013 Ownership Typa: INDIVIDUAL
Speed Governor Nou 1983 Speed Govamnor Fitted On: 13-FEB-2019
Speed Governor Manuf HOVEL SCALES & SYSTEMS
Present Address. CHAUHAN NIWAS SHAKTINAGAR MAIN RD..BARIDIH EAST SINGHBHUM,JAMSHEDPUR. Jharkhand-G39999
Chassis No MAT455212C8P44101 Engine Na: 497SPETNXYETT297
Color: ) AW Vehcle Status ACTIVE
Ownmr Serlal No 1 Body Type' PICKUP No of Cytinders K
Horse Power(EHP) Seat(inc. drver): 3 Untaden Wikg) 2250
Laden WIkg) 4450 Tax Amount: 1750 Cubic Capacty. 205300
vehris Model SFC40TRTAS N Whael Base 739999 Floor Area
Regisrabon Date: 02-May-2013 Regn Valid upto: 13-Feb-2020 Tax Paid upto 01-Fub-2025
Fued DIESEL Fitness upto: 13.Feb-2020 Vehicle Norms BHARAT STAGE Il
Last Change of Address on: Last Alleration of Vehicla on
insuranca From National insurance Co. Ltd. vide policy certificate/coverncla no is valid from 25-Dec-2023 to 24-Doc-2024
HP Diis
1 HypothecatonSBI, .0
PUCC From: 02-Sep-2024 PUCC Upto: 01-Mar-2025
Mobile No: 9237908195 Emal Id:
Other State/TranslerConversion Detads
Previous Owner : Provious Regho
Old State - Entry Date
Trans'er Data Conversion Dale

Aadtional Particulars

Number,Desc & size of Regd. Axlo Weighi(in kgs)

a) Front 1 1

b) Rear; 1 1

c) Other:

d) Tandem

~
Signature of Registering Authority

EAST SI 8H J\(JWDPUR) [ JHARKHAND |

LA

Printed On: 04-Ju1-2025 10.09:13

PN e, &q\ le ‘

NG TARY Govi, of India
Civit Court, Jamsheopur
€. Singhbhum, Jnarkhand

Scanned with CamScanner




_ GOVERNMENT%Q JHARKHAND
ey
/:‘. g j:‘.-‘l State Transport Department
ot [ EAST SINGHBHUM (JAMSHEDPUR)
FPPTLY
VEHICLE PARTICULARS (FOR INTERNAL USE)
Application Na. JH25070431002586 Registration Na: JHOSCHGE283
Owner Name KUNDAN KUMAR SAW Son'Wite/Daughter of S0 BINDESWARI SAW
Vehicle Class Goods Carmier Vehicle Maker: TATA MOTORS LTD
Mormh/Year of Manul 1172018 Ownership Typa INDIVIOUAL
Present Address: BHIYADIH GWALA BASTI NEAR DR CHOUDHARY CLINIC, PO AGRICO JAMSHEDPUR Purbi
Singhbhum Jharkhand-832101
Chassis No: MAT 505265JBN30684 Engine No: 4SPCRITNRYG60042
Color TITANIUM_WHITE Vehicle Status ACTIVE
Ownar Serial Na: 1 Body Type M.TRUCK No of Cylinders: 4
Horse Power(BHP) BiTS Seat(inc. driver) 3 Unladen Wi(kg): 2250
Laden Wlkg) 4430 Tax Amount: 4000 Cubic Capaciy. 2956.00
Vehirie Modal SFC407TEXZA55WE  \Wheel Base 2955 Floor Area 0000
PICKUP BS IV
Rogstration Date: 28-Feb-2019 Regn Valid upto: [5-Mar-2023 Tax Paid upto: 23-Feb-2026
Fuel' DIESEL Fitness upto: 05-Mar-2023 Vehicia Norms BHARAT STAGE IV
Last Change of Address on: Last Atteration of Viehicle on
Insurance From Cholamandalam MS General Insurance Co. Lid. vide policy certficate/covernata no Is valid from 18-0ct-2022 10 17-0c1-2023
HP Dts:
1. Hypothecaton-TATA MOTORS FINANCE LIMITED, JSRISRJISR Purbi Singhohum-832101
PUCC From 04-Mar-2021 PUCC Uplo: 03-Mar.2022
Metie No: 7601120313 Emad id:
Other State/Transfor/Conversion Details
Previous Owner : Pravious RegNo
Old State Ervy Date
Trarsfor Dote Conversion Dale
Addtonal Particulnrs
Numbes Desc 8 size of Regd. Axle Waeighl(in kgs)
a) Front 7 QOR16LT 12PR 2050
b) Rear: 7 0OR16LT 12PR 2400
c) Other; o 0
d) Tandem 2 0
Signature of Registoring Authority
EAST SING%JM’(JQ&%HEDPUR) | JHARKHAND |
a7

Printed On: 04-Jul-2025 10:09:47

Regn. Ne. 13558/18
Civil Court

Scanned with CamScanner



GOVERNMENT OF %ARKHAND

State Transport Department
[ EAST SINGHBHUM (JAMSHEDPUR) ]

VEHICLE PARTICULARS (FOR INTERNAL USE)

JH250T046 1003053 Registration No: JHOSBMB103

SADBY SINGH SanvWila/Daughter of. S/0 SARJEET SINGH
Goods Carrier Vehicle Maker: TATA MOTORS LTD
12018 Ownarship Typo: INDIVIDUAL

78542 peed Governer Fitted On: 20-JUN-2019

MIJO AUTO GAS PVT LTD
D BLOCK BAGUNHATU RIVER ROAD NEEM BHATT BARIDIH E SINGHBHUM _Jharkhand-831017

MATAS5221GACOTA2 Frgine No 497SPLCTCTYE081%8
AWHITE Vehiclo Slatus ACTIVE

1 Dody Type PICKUP Ha of Cylinders 4
Horse Power(BHP) Saat(inc. driver) 3 Unladen V/uhg) 2290
Laden Wilkg) 4250 Tax Amount, 1000 Cutas Capanty 294800
Vehicle Model SFCATRATPICKUPE Wheel Base 979909 Floor awa

m
Registation Date 23 0m-2016 Regn Vald upto: 17-Now-2023 Tax Paid upto 22-505-2025
Fual DIESEL Fitness upto 17-Mov-2023 Vohicla Norms EHARAT STAGE W

Last Change of Address on List Alteration of Vehicla on
insurance From SBI General vide policy cenificata/covernota na is valid from 27-Aug-2021 1o 26-Aug-2022

Black Lt Drs: Complan Type: Othars , FIR Date: 02-Jun-2022 , Complain: TRANSPORT DEPARTMENT, JHARKHAND LETTER NO-4403
DATED-2505.2022 (E GRAS PORTAL) , Complain Date; 02-Jun-2022

HP Dy
1 HypohecatonCHOLAMANDALAM INV AND FIN COLTD, NANAS31001,-0
PUCC From 18-Nov-2021 PUCC Upto: 15-May-2022
Liable No: 0955408472 Emal id:
Ome: SwataTransler'Conversion Detais
Previous Owner 5 Previous RegNo
Ond Siate Entry Date
Trarster Date Corversion Date
Aszeonal Pastoulars
Number,Desc & gize of Regd. Axda Weighttin kgs)

a) Fromt 10.00°20-2 6000

b) Rear 10.00r20-6 10200

c) Other: 4] 1]

¢) Tandom 10.00"20.2 0

Signalure of Registering Authority

EAST snwg%susopum [ JHARKHAND |
w

Printed On: 04-Jul-2025 10:10:20

ANT
':QET”ARY Govt, of Indla
Civil Court, Jamshedpur\\
€. Singhbhu, Iharkhand

Regn. No. 13558/18
Civll Court

Scanned with CamScanner



REGISTERED \%IICLE DETAILS

Registration No: BR11GA0358

(v Cog!ucl.n_c!:ll_qj Q_L_IV'!T:I:\)

{ v Insurance )

———— e

~

Permit)

k«' Permit Surrender 1 Reason (Cancellation D

Back

=
|
!

|
|

Owner Detalls | DSC History ]

e —

| o
Fitness Details ![ SLD Detalls | SmartCard Detalls | Vehiclo History Datails |

| Tax Clearance Certificate ]i Challan Dotalls ir PUCC Dotails | Information Cha

Certificate of Deposit{COD) Detalls of Vehicle ]

Registration No: BR11GA0358 State Bihar Office PURNEA

S— —— .\, — - - — - - ——
’ Vehicle Detalls || Hypothecation/insurance Information

nged‘ |

Owner Information

Purchase/Delivery Date

Registration Date

93

New ] [10-Aug201s

) [1avg20ts

Owner Name

SonAWVife/Daughter of Ownership Type
NEELKANTHTHAKUR | [BHUDEO THAKUR ] [NnovibuaL
Ownership Senal Registration Valid Upto Fitness Valid Upto
3 oAy ] [20-0ec-2025

| Owner Identification/Ccntacts Detalls
Please Enter Valid Mobile No because It is Used for Sending Essential
Information and Getting Feedback of the Service from Owner
Owner Category * Mobile No * Email ID
[ _seLECT- | ] [9578124053 ]
PAN No Aadhaar No Passpert No
| I ) L
Ration Card No Voter ID DULL No
| Cumrent Address J Permanent Address
House No. & Street Village/Town/City House No. & Street Village/Town/City
Name 'PO-KARMATHPUR | | Neme [PO-KARMATIEN
| C/ RITESH KUMAR, | C/RITESH KUMAR] 0
LandmanPolice StationState Landmark/Police StationState | N
O R 1 ) (e ——MEM { India
(saouR | lBnar |sAoUR | [Bihar NOT ovt. © g
Distnct Pin District Pin cw“ " J.m‘hﬂdp‘:’
— — s — nbhum, Jharkha
L [Ehagarpur | 812008 _ ’ {Bhagalpur_ || 812008 _ €. ?lﬂl

Scanned with CamScanner



2
REGISTERED VEHICLE DETAILS

Registration No: BR11GA0358 e iy
(¢ Contact !)etaﬂs) (% MVT@ L—ch_k J
(v Insurance )

v Permit qurrender t Reason (C‘ancellatlon of
Permit)

————
i ———— A —————

" T _ ) o | h - |
h Owner Detalls l DSC History “ Vehicle Dotalls | Hypothecation/insuranco Information | |
- e i | I . R |
l | Fitness Dohl!a SLD Detalll SmmCIrd Doulil W Vehicle History Detalls I ’
\ S B e e |
\ Y
Tax Clearance Certificate ]ir cmllan Dolalls [ Pucc Details [ Information cmngcd |
? c:mmcm of Deposlt[COD) Douu- ol Vahlcle L f
Vehicle Information
Maker Maker Model Dealer o
TATA MOTORS LTD | [Pk 2518 7] [MAHAKALI MOTORS PVT LTt
Chassis No Vehicle Type Vehicle Class
MAT448141F3G13938 ] (Transport "] [Goods carrier
Vehicle Categow Norms Engine/Motor No -
wev | [BHARAT STAGE IV fasmaoszsmeugqgsas
Seating Capacity Standing Capacity Sleeper Capacity
2 B ) O
No of Cytinders Unladen Weight (Kg.) Laden Weight (Kg )
s ] [10990 "] [28000
Horse Power(BHP) Fuel FhaseAs. .
0.0 T (DiEsEL | [Fuly Buit
Color Wheelbase Cubic Capacity
AW EBBO _+_____P“] [588?> o
Floor Area(sqm) AC Fitted Audio Fitted
) (v mEC |
v—d_uo Fmed Manufacture Month Manul’acturn Year .
w [ T ] (2015
Laser Code Length(mm) Width(mm)
I O I i O
Height{mm) Guuge Addrau Sale Amount
o - ) (2473030
@ lncomo Other Crlllﬂl Imported Vehicle
E__,_;‘ I B (O i L _
Body T siu_Amoun_ mount wih GST S:Io_Amou_w jlimoun \.r— oO\a
TIPPER ) [_o_ _

:Uem:lﬁ;gw:lﬂor weight) AT T E %}D‘ .

HEM A NT KU M

NOTARY Gevt. of India
Civit Ceurt, Jamshedpur
E. Sinahbhum, Jharkhand

Scanned with CamScanner
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_ GOVERNMENT GRUHARKHAND

/7 L '.‘
¢ ¥ 3) State Transport Department
38287 [ EAST SINGHBHUM (JAMSHEDPUR) ]
VEHICLE PARTICULARS (FOR INTERNAL USE)
Application Na: JHEOTOMT00I42 Registration No: JHISBD1618
Owner Name: MAYA NATH JHA SonWileDaughter of DAYANATH JHA
Vehicie Class Goods Carrier Viehicla Maker: TATA MOTORS LTD
MonthYear of Manut. 92014 Ownership Type: INDIVIDUAL
§poed Governor Nor ECOGAI0124173730 Speed Governor Fitted On: 31.JAN-2024
Spoed Governor Manud 2 Ecogas Impax Pvt Lid SGEG
Prosent Address: HNO 33 D ROAD ADARSH NAGAR BARIDIH PO-BARIDIH COLONY.JAMSHEDPUR Purbi
Singhbhum Jharkhand-831017
Chassis No. MAT44B0T2EI21783 Engina Na: B591803241J)63398253
Color. NA \'ehicle Stalus ACTIVE
Cwner Senal No 2 Body Type: TIPPER No of Cytinders 6
Hotse Power(BHP) Seat{inc. dnver) 2 Unladen \Wilkg) 11000
Laden WA[kg) 25000 Tax Amount: 5000 Cubic Capacity. 588300
Vehdle Model LPK 2518 TIPPER Wheel Baso 879999 Floor Area
Registation Date; 19-Feb-2015 Regn Valid upto: 30-Jan-2025 Tax Paid upto: 18-Aug-2024
Fual DIESEL Fitness upto: 30-Jan-2025 Vetucla Norms BHARAT STAGE W
Last Changa of Address on: Last Altaration of Vehicle on

|nsurance From Future Generali General Insurance Co. Lid. vide policy cenfficats/covernole na is valid from 21-Jun-2025 to 20-Jun-2026

MPT Details: CITI BANK NAN N 832401, Terminate on 03-Ape-2023

HP Ds

1 Hypothecation-CHOLAMANDALAM INV AND FIN CO LTD. JSRJSRISR Purti Singhbhum-831001

Parmi Number @

JH2024-GP4504A Permut Type : Goods Permit
Porm& CateQory © TIPPER RTO Office Nama : WEST SINGHEHUM (CHAIBASA)
Serves Typa © Seloct Servica Type
Stand Capacity” Sieep Capacily: 0
Permi Vald From . 10-Jun-2024 Permit Valid Upto 09-Jun-2029
PUCC From: 22-May-2024 PUCC Upto: 21-Nov-2024
PERMIT AREA DETAIL - i
| Reglon Code R_:glon -
{:n records found.
Manda No 8264489151 Emal id:
Other Stata/TransfecConversion Details
Previous Owner - KUSHALGURU LOGISTIC Previous RegNo
COMPANY

Oid State Entry Date
Transfer Date : 20-Mar-2024 Conversion Date

Addtonal Partculars

Number Desc & size of Rogd. Axle Wesght{in kgs)

a) Front: 10 0Ur20-2 6000

b) Rear 10.00°20-8 15000

¢) Other: 0 0

¢) Tandem: 10.00°20-2 0

Signalure of Registering Authority

EAST QUGHBLUM (JJMSHEDPUR) | JHARKHAND |
N

Printed On: 04-Jul-2025 10:24:35

ry

HEMANT KUMAR
Regn. No. 13558/18

Scanned with CamScanner

rr
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GOVERNMENT OPSHARKHAND

State Transport Department
[ EAST SINGHBHUM (JAMSHEDPUR) ]

VEHICLE PARTICULARS (FOR INTERNAL USE)

Applicaton Na: JH250T0431005587 Registration No: JHOSCM1284
Ownet Name: MANOJ KUMAR KHATRI Son/Wita/Daughter of: RAJENDRA PRASAD KHATRI
vehicle Class: Goods Carmier Vehicle Maker: TATA MOTORS LTD
MaonthVYear of Manut.: 1012 Ownaership Type: INDIVIDUAL
Speed Govermor No MOTO0A Speed Governar Filted On: 26-SEP-2023
Speod Governor Mamu 2 SYN Auto Sollution Pvi Lid
Present Address. HOUSE NO-60, GOLMURI MARKET,GOLMURI, JSR. Purtd Singhthum Jharkhand-331003
Chassis No: MAT448120CIAB8T28 Cngine No: B591803121A63221230
Color: KA Vehicle Status ACTIVE
Owner Senal No 2 Body Type: TIPPCR BODY No of Cylnders [
Horsa Power|BHP) 000 Seal(inc driver) 3 Unladen Wikg) 8000
Laden Wi(kg) 25000 Tax Amount: 10000 Cubic Capacty. 588300
Vehcle Model TATA LPK 2513 Wheel Base 0 Floor Area 0000
Regisration Date 20-Mar-2012 Regn Valid upto: 25-Sep-2024 Tax Paid uplo 28-Jul-2025
Fuel DIESEL Fitness uplo: 25-Sep-2024 Vehicle Narms BHARAT STAGE I
Last Change of Address on Last Alteration of Viehicle on
insurance From Tata AIG General Insurance Co. Ltd. vide policy certificate/covernote no is valid from 27-Jan-2024 10 26-Jan-2025.
PUCC From: 09-Feb-2024 PUCC Upto: 08-Aug-2024
Mobile No: 9234693383 Emal 14
Omar State/Transter Conversion Detalls
Previous Ownar - SUJEET KUMAR SINGH Previous RegNo : NLOBDE391
Oid Suste : Nagaland Entry Date : 17-Doc-2018
Transter Date : 09-Nov-2022 Conversion Date :

Addeonal Partculars

Numbser,Desc & size of Regd. Axla Weight(in kgs)

a) Front 1000X20=2 0

t) Rear: 1000X20=4 0

) Other: 1000X20=4 0

d) Tandem: 0 0

Signature of Registering Authority
EAST SWWASHEDPUH) | JHARKHAND |
<t

Prnted On: 04-Jul-2025 10:26:42

ATTESTED

HEMANT {P&M

NOTARY Covt. of India
civit Ceunt, Jamahedpuf
€. Singhnnhum, Jharkhand

HEMANT KUMAR
Regn, No. 13558/18

Civii Court

Scanned with CamScanner
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K
GOVERNMENT OF JHARKHAND

State Transport Department
[ EAST SINGHBHUM (JAMSHEDPUR) ]

VEHICLE PARTICULARS (FOR INTERNAL USE)

Applicabon Nou JH25070441005670 Registration No: JHOSC04489
Owner Name: JOGINDER SINGH Son/Wita/Daughtar of S0 NIRANJAN SINGH
vehicla Class’ Goods Carrier Vehicla Maker TATAMOTORS LTD
MonihYear of Manut. 172020 Ownarship Type: INDIVIDUAL
Prasant Address: FLAT NO E2, 5TH FLOOR SWASTIK RESIDENCY SITARAMOERA PO AGRICO. JAMSHEDPUR Purbi
Singhbhum, Jharkhand-831009
Crassis Na MAT448230LAA00247 I'ngine No' 02AB4911723
Colot: TITANIUM_WHITE Vehicla Status AGTIVE
Owner Serial No: 1 Body Type TIMPER No of Cyinders: 6
Harse Poawr(BHF) 179 56 Seat{inc. driver): 7 Unladen Wi(kg) 9800
Laden Wikg) 25000 Tax Amount: £000 Cubic Capacy 588300 .
Vehicie Model TATA LPK 2518 CRE BS-Wheel Base 3380 Floot Area 0000
'\’
Regstration Date: 13-Mar-2020 Regn Vatid upto: 02-0cl-2020 Tax Paid uplo: 10-Jun-202%
Fuel DIESEL Fitness upto: 02-0ct-2026 Vehicle Norms BHARAT STAGE IV
Last Change of Acdress on. Last Alioration of Vehicle en

97

tnsuranca Fram Sheram Ganeral Insuranca Co. Ltd. vide policy certificate/covernote no Is valid from 03-Mar-2025 10 08-Mar-2028
HPT Detai's TATA MOTORS FINANCE LTDJSRJSR.JSR Purti Singhbhum, 831001, Tarminate on 29-Mar-2025

Parmit Numbet - JHAATT2020KOLFP Pormit Type : Goods Parmit
Pormi Category TIPPER RTO Offica Name : VWEST SINGHBMUM (CHAIBASA)
Service Type . Goods Service
Stand Capadty. 0 Sieep Capacity: ]
Permi Valid From : 27-May-2020 Permit Valid Upto : 26-May-2025
BUCC From 08-Apr-2025 PUCC Upto: 07-Apr-2026
PERMIT AREA DETAIL o
Region Code | Region
i Mo records found.
Vichhe Na 6200357321 Emal ic:
Omwer StuiteTranslerConversion Detalls
Peovious Dwnes : Provious RegNo
Ouc Stae Entry Date
Transter Dale Cornversion Dala
Asdtonal Parttutars
Number Desc & size of Regd. Axla Weight{in kgs)
&) Front 10.00-20 10PR 6000
b) Rewr 10.00-20 16PR 19000
) Ontver 0 0
¢) Tancem 10.00-20 16PR 18000
Signature of Regrstenng Authorty

EAST mwiwzwmn JHARKHAND |
A

Printed On: 04-Jul-2025 10:27:11

0 5] (| Rem o

| Court
HEIAR govt. of lndla' Civl
givilCourt. Jamshedpy

@

Scanned with CamScanner
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REGISTERED VEHICLE DETAILS

08|

Registration No: JH01AZ6915

(v contact Details) (v MV't'@
( ® Insurance )

Back

W

| ow Ommbemll ] psc Hmory i Vehicle Detalls ‘ Regnomnrneuuu )

I Hypoﬁecaﬁonnnsmncolnlmmllon M Fltnesa Deuils ‘ SLD Deullll ( SmarICard Dmll;

r S

Vehicle History Details n Tax Clearance Cartiﬂcale rChlllan Deuilu i' Fucc Dauil- '

|
| c«uﬂcm of oepoamcon; oeuu- of Vehk:le }

Registratlon No: JH01A26915 State Jharkhand Office RANCHI

——

1

' Owner Information

Registration Type PurchaselDe!ivery Date Regmtrntion Date

TEMPORARY REGISTERED | | 11-May-2013

Owner Name Son/Wife/Daughter of Ownership Type

'VIRENDRA KUMAR "] [RAMASHANKAR PANDEY | (NnowiDUAL
Ownership Serial Registration Valid Upto Fitness Valid Upto

4

J @—Nov-zﬂzz
| T

| [23-Nov-2022

——

| Owner Identification/Contacts Detnlls

Please Enter Valld Mobile No because it is Used for Sending Essential
Information and Getting Feedback of the Service from Owner

Owner Category * Mobile No * Email 1D
| —seLeCT- || [s430771462 R .
PAN No Aadhaar No Passport No
"CBNPK5728A ) ( ) (
Raton Card No Voter ID DULL No

C J L I

(=

(HNO-03 DUNI ROA
Landmark/Police StalionStale

I

H. NO-OB DUNI ROA
Landmark/Police StationState

:‘EED_~

Lcm Addreu I [ Permanent Address
House No. & Street v:llsgenmuCny House No. & Street Village/Town/City
Name JAMSHEDPUR BAR | Name | JAMSHEDPUR BAR

T . 1 _
- | [snarknang S L llonaknana
Distnct Pin District Pin
[ Purbi Singhbhum | | 831017 | | [Pubisingnbhum | 831

OV-TAQ

Regn. No. 13534/18
Civil Court

Scanned with CamScanner
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REGISTERED VEHICLE DETAILS
r Registration No: JH01AZ6915 I
| B u ]
Gﬁ' Contnct Demlls) Q/ .“\"Tnx) _—.
(% Insurance )
DmterDenlls DSC Hlnlory Vehicle Detalls ]‘ HwnOlh-erDetllls” |
I | |
i Hypofhecaﬂonﬂntunnco Inlormallon ]; Fllnen Dolallo ” SLD Details H SmartCard Doulfs ;' |
t Vehicle History Details “ Tax Clearance Csrtil’lull I’Chall:nﬂtmh—][ PUCC Dmllo ‘[ ,
i ‘ ' |
|| Certificate of Deposit(COD) DeullllofVehIcle .
Vohlclelnfonnaﬁon S S
; Maker Maker Model Dealer
| | [amamotorsto | [Lpkaste tcexassi | [
i | Chassis No Vehicle Type Vah:cleClass -
‘; ETJ.BOGzDzEDZ!OS 1 LTrans:pp_rt_i I |GoodsCamer ]
' Vehicie Category Nomms Engine/Motor No -
| Hov | [BHARAT STAGE i | [psetecszarmeasrazar
Seating Capacity Standing Capacity s'i"ffi‘_:f"f’ff’ -
2 b e
No of Cylinders Unladen Weight (Kg.) Laden Weight (Kg.)
C BECE I N —
Horse Power(BHP) Fuel Purchase As
0.0 ] (oeseL | [orive Away Chasis
L Color Wheelbase Cubic Capacity
] Tha ) (3880 ) [ses30
Floor Area(sgm) AC Fitted Audio Futted
l 00 Jn R
VdfeoiFimd Manufacture Month Manufacture Yeat
(. 5 Jlos
Laser Coce " Length(mm) Width(mm)
S B R Jlo
Hesght(mm) . Gerage Address Sale Amount
S rel————— e - gty -
B O | S ) (N ]
Annual Income Other Criteria Imported Vehicle
R CHN N UT——
Body Type Sale Amount with GST Sala Amount without GST b N
TIPPER ) [0 Je
Groes Combination AT E T
Wenghttlndudmg trailer mlghlj E D
— i
——————————HEMANT K
,f Axle Details - ~ NOTARY Govt. of Indla
T Civi Court, Jamshedpur \\
E. Singhbhum, Jharkhand

Scanned with CamScanner




GOVERNMENT O%-IARKHAND

State Transport Department
[ EAST SINGHBHUM (JAMSHEDPUR) ]

VEHICLE PARTICULARS (FOR INTERNAL USE)

JH25070491005859 Registration No: JHOSCFTT09
SABBY SINGH Jon/\Wile/Daughter of: S/0 SARJEET SINGH
Goods Carrier Vehicla Makor: TATA MOTORS LTD
112018 Ownarship Type: INDIVIDUAL
7828 Speed Govemnor Fitted On: 21-JUN-2024
CUMMINS
BAGUNHATU D BLOCK RIVER VIEW.ROAD NEEM BHATTA BARIDIN JAMSHEDPUR, Purtil
Singhbhum Jharkhand-83101 7
MAT 505266)8MN29502 Engino No: 4SPCR11KRYE59020
TITANIUM_WHITE Vehicle Status ACTIVE
1 Body Type: 407 PVAN No of Cylindors 4
Horsa Power(BHP) 8375 Seat(inc. driver): k| Untaden Wilkg). 2250
L aden Wkg) 4450 Tax Amount: 1000 Cubic Capactty. 2956 00
Vohicie Model SFC 40TEX/2055WB  Whaal Base 2455 Floor Aroa 0.000
PICKUP BS IV
Reguravon Date: 28-Nov-2018 Regn Valid upto: 14.Jun-2026 Tax Paid upto 26-Aug-2025
Fual. DIESEL Fitness uplo: 14-Jun-2026 Vehcle Norms EHARAT STAGE IV
Last Change of Address on: Laest Alteration of Vehicle n
Insurance From GoDgit General Insuranca Lid. vide policy certificate/covernote no is vald from 10-Jun-2024 to 09-Jun-2025
HP DS
1. Hypothecation-HDB FINANCIAL SERVICES LIMITED, JSRJSRJSR, Purbi Singhbhum-831017
PUCC From: 09-Aug-2023 PLCC Upto: 08-Aug-2024
Mabile No: 9355468472 Emal id:
Omver State/Transler’Conversion Detals
Previous Owner : Previous RegNo
Oid State Entry Date
Transler Date Conwersion Date
Aadeonal Particulars
Number,Desc & siza of Regd. Axle Weight(in kgs)
a) Front 7O00RIGLT 12PR 2050
B) Rear: 7.00R1ELT 12PR 2400
¢} Other: 1 1
¢) Tandem: 1 1
Signature of Registering Authority
EAST SINGHBHUM (JAMSHEDPUR) [ JHARKHAND |

-7”"1

Printed On: 04-Jul-2025 10:28:16

HEMANT KUMAR
Regn. No. 13550/18
ClviiCourt

Scanned with CamScanner
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'REGISTERED vm??cu-: DETAILS

Registration No: JH02AV0898 -
(\’ Contact Dctnils) (-’ M\’Tux) Lo
( # Insurance )
—_— = == =

i Owner Detalls [ DSC Hhtory_}[_\!ehlclo Detalls H Hypothecallonﬂnsuunc:lﬁfmaﬂon '

e e e | ———

| Fitness Details “ SLD Details ” SmartCard Detalls ” Vohlcllotoq’Deulls [ Permit Dmns_F
| . ) . |

—— SE— . - t—

PUCC Dotails |

, Tax Clearance Certificate ” Challan Details 1[ Documents Dot;]l; ]

| Certificate of Deposit(COD) Detalls of Vehiclo

State Jharkhand Office HAZARIBAG

Registration No: JH02AV0898

———————

wm Information
Registration Type Purchase/Delivery Dale Registration Date
NEW T [2owenz0ts | [oswukz018
Owner Name Son/Wife/Daughter of Ownership Type
KRISHNAMUNOA | /0 SHIVCHARAN MUNDA | (NOVIDUAL T
Ownership Senal Registration Valid Upto Fitness Valid Upto

2 ) [zowaes ) [ozoazs

|

1

|

|

|

| ———— —

! Owner Identification/Contacts Details
1 Please Enter Valid Mobile No because it Is Used for Sending Essential
!

|

|

|

|

Information and Getting Feedback of the Service from Owner

Owner Category * Mobile No * Email ID
— . Y
—seLecT- || [74es0saros ] L ]
PAN No Aadhaar No Passport No
— S ‘i —— A
| g N
Ration Card No Voter ID DULL No
k2 R S ———
E _J i 1 )
et
Current Address f | Permanent Address .
House No. & Streel Village/Town/City House No. & Streel Village/Town/City
name  [Luwamasa ] [ Mame  [LuwasAsA
(562 HURLUNG | (552 HURLUNG |
Landmark/Police StationStale Landmark/Police StationState
(BIRSANAGAR | [Jnarkhand | | |BIRSANAGAR | | Jnarkhand
Distnct Pin District Pin
(Purti Singhbhum | | 831008 _ | | [Purbisinghohum |

9 JUL %
HEMANT KUMAR
NOTARY Gevt. of India
Civil Count, Jamshedpur
E. Singhbhum, Jharkhand

Scanned with CamScanner
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REGISTERED VITHICLE DETAILS 102

[ .
Registration No: JH02AV0898 ——r
Back
(v contact Details ) (v MV Tax ) —=p
( « mnsurance )
! Owrmbet?ill !I DSC History ]I Vehicle Details “ Hypothecation/insurance l.":fo:orrrmlu‘ﬂw.‘i
| Fitness Detalls ” SLD Detalls H-SrnlrlClrd Detalls | Vehiclo History Dotalls | PermitDetalls
i Tax Clearance Mﬂclﬂ; Challan Detalls ” Documents Details }f PUCC Detalls :
r e | — ——t. . 7*_.\
| Certificate of Deposit(COD) Details of Vehicle ’
Vehicle Information !
Maker Maker Model Dealer
TATAMOTORSLTD | [SFC407EX/2955WB PICKUP| |GAJRAJVAHANPVTLTD |
_TATA MOTORS LTC | SFC 407EX/2955WB PICKUP| | GAJRAJ VAHANPVTLTD |
Chassis No Vehicle Type Vehicle Class
MATS0526608009127 | (Tramspot | [GoodsCamer
Vehicle Category Norms Engine/Motor No
I LGV | [BHARAT STAGE IV "] [asPcriicrYstE217 l
Seating Capacity Standing Capacity Sleeper Capacity B |F
HRt JRC J o }
‘ No of Cylinders Unladen Weight (Kg.) Laden Weight (Kg.) ]
IREC REE T CC I
{ Horse Power{BHP) Fuel Purchase As
: —— )
|| [ | [oiesec ) [Faypan
' Coior Wheelbase Cubic Capacity
| J— — e e rf? ————— c-— e —— S—— -
ARCTIC_WHITE | 2985 | [2955.0
1‘ Fioor Area(sqm) AC Fitted Audio Fitted
| |
R g G ——— J [n I
| Video Fried Manufacture Month Manufacture Year
RREC ) NET
‘ Laser Code Length(mm) Width(mm)
| ‘nomooata | [a7s0 J (200 ,
I ]l Height(mm) Garage Address Sale Amount
20 ]| ] [reree
Annual Income Other Crileria Imported Vehicle 0'
— JCh— R A%
Body Type Sale Amount with GST Sale Amount without GST NO"AR GQV'..“N‘.
o —— — — ’ |
poe e Jle civii Gourt, JamenerEr
Gross Combination E. Sinphbhum,
Weight(including traller weight)
0 ) )
| Axle Detalls o ]‘

Scanned with CamScanner



Registration No: JH22A0182

|
E_
)
[

|
L
|

Owner Details ‘ BSCHlnory | Vehicle Details |

———

Sm-nt:u\iocuh i \hhleh Hlsbry Details l Tu cuumucmmem ‘E Clullarlooulh | Pucc Daull;

Certificate of Deposit{COD) Details of V!hiclo

Reqlltm“on No: JH22A0102 State Jhukhlnd Ofﬂce SARAIKELA KHAR SAWAN

1 Owner Information
| Regtrabon Type Purchase/Delivery Date Regiztraton Dute
B I T R R T
. Cwner Name Sonv/Wite/Daughter of C}mum.hpTw-
| eSS B —
| Cnmrﬂ'nvsenai Registration Valid Upta Fianess Valid Upto

.-‘- ) feomar2os T [aoMarz023

Hypnltwcnﬂonflmuunulnlormnllon “ Fitnass Dﬂal!s | SLD Details

103

| » Back |

ol

| Owner ldemification/Contacts Details

Please Enter Valid Mobile No because It is Used for Sending Essentlal Information and Getting Feedback of the

Service from Owner
|
"1 | Dwner Category Mobde No « Email ID
| [sorer (=) [smcmoss3ss ] [
74N No Aadhaar No Passporn No
AYNPSIT0ZL | O P S ey o 3L B
| Ration Card No Veter D DL/LL No
. r . . - ~
I | | N

i
| CurnnlM&ln

| Permanent Addiess

House No & Sveet Name

Willage/Town/City
F ROAD mwu NAGAR KEA | KAGAR TOP PO aamom i |

Housze No. & Sueet Name

[F ROAD ADRSH NAGAR NE#

LmdrmrwpobuSuum Sul.c ——— - Landimark/Police Station State
s [Jnehana (ISR [Uharkhang
Ciztnet P | Diswrict

PubiSngibhum | (831017 r__—_*____l | |wa: Singhuhuim:

ATTE,

0% JuL
HEMANT KUM
NOTARY Gouvt, of india
Civil Ceurt, Jamshedpur
E. Singhphum, Jharkhand

Village/Town/City
| RAGAR TOP PQ 3ARIDIK

Scanned with CamScanner
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REGISTERED VEHICLE DETAILS

I

Reqlslrnllun MNo: JHOSCF‘MJO
| & Back ||
— ~ —— S e =
l Owner Details “5‘:“"‘"7 I Vehicle Details ~ Regn Oth-fnonm ” Hypothecation/Insurance Information  Fitness Details i
| SmmCud Doull l VchhHlslory Dotailn | Tn Clearance Certificate l Challan Details I PUCC Details |
i Certificate of oepwucoo) Details of Vehicle |
, Reﬂimtion No JHOSCF‘I 430 Stole Jhultllal'ld Ofm:e EAST SlHGHBHUM [JAMSHEDPUHJ '
| T owmer intormetion o - AR ' ||
L i . ——— e
l 1 Regrtraton Type . Purchase/Delivery Date Registration Date { f
e Y -
| [TEMPORARY REGISTERED VEHICLE | [05-Now2018 ) (wbev2re J |
|| Owner Name Son/VWife/Daughter of Ownerstip Type ,
| | —m———— A — - —— i
| | (wanoJwumas MOHANTY | [sokcwmoRaNY | E!j?_i_VI_Gyi-_____________} ]
{ i WM w Rt'g!slm.oT! ‘,h"d Upto S rl‘lr-lt'_si\_l"-_'l'_idiup'-ﬂ__ B R |
1 e L | | 18-Nov-2022 ] [18-Nov2022 I
| . - S S I ————— S

)

e

and Getting Feedback of the

e It is Used for Sending Essentlal information
Service from Ownef

||| Owner Identification/Contacts Details

' | piease Enter Valid Mobile No becaus

|
|
|
i

| | Owmes Category Mabde No » Cmat 1D
i !_.__——————_"_-_.—t_—-_.—_— .——/‘_j —— —
|| [coena | 9734999604 (
| | | PANNo Aachasr Mo passport No
! | — — :
| ! __j S i J
'| ]' fation Card No Vum D pLAL No

C——

49, Ef-GUIi NAGAR D— BLOC ' CF(OSS ROAD NO 5, BanDii'

Village/Town/City

|
I ——— ———e—— e — e — rtm— :-,_;____. ——
‘[ Current Address ||, P«mamnthuu
S e _—-#__F——-—*.--' e — ———
1 House No & Sveet Harme Village/Town/City House No & Steet Hame

[ 49, BAGUN NAGAR D- BLOG | CROSS RCAD NO 5, BARICIH

uncn.uurlm Station State lm_s:!nlalUPcnlvu Staton State
| (JAMSHEDPUR | (Jnaknard | | [JAmMsHEDPUR

District Py Distnct

ng&wj-lmm ; |07 ) | Purtu Singhibbum

ATY

JUL 785

HEVANT KUMAR
NGTAF.? Gn., of Indla
Civil Court, samshadpur
£ Singnonum, sharkhand

Scanned with CamScanner
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REGISTERED VEHICLE DETAILS

R _— , — !

|hBuk

Registration No: JHO5CAD240

| Owner Detais | DSC History ‘I Vehicle Details Regn Other Details ” Hrpolhtcrﬂloﬂllnw_r-te-o Information T Frness Details

]
J SmartCard Detalls i Vehicle History Details | Tox Clearance Certificate ||; Challan Details W PUCCM ' i ’
| Certificate of Deposit(COD) Details of Vehicle Jll ,
L e i e ———————— T — L |

Registration No: JHOSCAB240 State Jharkhand Otfice EAST SINGHBHUM (JAMSHEDPUR)

J B et o

| r__ = - - = — |
' Regrstraton Type Purchase/Delvery Date Regestranon Date I
|| [TEVPORARY REGISTERED VEHICLE | [15Feb2018 | [10aer2018 IR
E Ownar Kame Son/Wite/Daughtor of COwnerzhip Type i [
— e - R————— Y ] |
|| [ MAHADEVDUTTA | [oEELPDUTTA | [INDivIDUAL BEREE
| Ownerzhg Somal Regi=tration Vali2 Upto Fanass Vald Upto
| e I e ‘
HRL | [o6Sep2024 | [o6-sep2024 ]
Ownet Identificotion/Contacts Details
! | Please Enter Valid Mobile No because It is Used for Sending Essential Information and Getting Feedback of the _
P ] Service from Owner | !
||| Owner Category - Mobie No = Email ID ' ;
| " | r - \ T - 3
| Lesc C«| [7004379710 | [ |
i l | PANNo Asdhaar No Passport No ;
! ) -
S I I _J E‘_ i simeiiiiiiind [._ e —
fation Card No Veter 1D DL/LL No [ |
i |1 _J B | | ;
E :____._—-T ——————— e oy gm—— —— — — —— l'
i | Current Address ‘ | Permanent Address
{ L House Na & Sveet Name Village/Town/Cay liouse No & Sueet Hame Village/Town City
' 1ICBLOCKHUMEPPEK [BHUNADIM | | [113CBLOCKHUME PEEK |BRUNVADIA ] | :
i | Langmark/Pobce Statien State Landmark/Palice Station State i
] | ——— p— - [ p—— N . - - S—— f - P . 1
| [acuco | (dnarkhand I | AGRICO ) (naknana ]
Distnct Pm Distnet Pn |
(Puttx Singhbhum Clemoes | [ Puity Singhbhum ) i

© ATTESJE

0
HEMANT KUMA
NOTARY Govt. of India
Civil Court, Jamshedpu! \
E. Singhbhum, Jharkhand

Scanned with CamScanner



